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lt«structiirlnr of CotiMratioBs nnder 
the Ministry of Commered

1700. SHRI VASANT SATHE: Will 
the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA
TION be pleased to state:

(a) whether Government are con
sidering the restructuring of varioua 
corporations under the Commerce 
Ministry; and

(b) if so, main features of the pro
posals under consideration and the 
names of such corporations?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN DHA- 
R IA ): (a) and (b ). The matter is 
xmder active consideration. It may be 
possible to indicate the broad features 
only after the studies now undertaken 
win be completed.

Air India Excursion Fare between 
U.S.A. apd India

1701. SHRI VASANT SATHE: Will 
the Minister of TOURISM AND 
CIVIL AVIATION be pleased to
state:

(a) whether Air India has moved 
for raising its excursion fare between 
U.S.A. and India from $758 to $854; 
and

(b) if so, the broad outlines o f the 
proposal and revision in fares 
finalised?

THE MINISTER OF TOtJRISM 
AND CIVIL AVIATION (SHRI 
PURUSHOTTAM KAUSHIK): (a)
and (b ). With the approval of the 
Government of India, Air India in
creased the USA/IndiaAJSA * xcur- 
sion fare from  US $758 to US$864, 
with efic.ct from May 1, 1977.




